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Different proxies are used for shoreline position to analyse the coastal changes. Some of the
proxies of shoreline position are High Water Line (HWL), wet-dry line, vegetation line, dune toe or
crest, toe of the beach, cliff base or top and Mean High Water Line (MHWL) etc. In earlier days, High
Water Line in Topo sheets was also used as one of the shoreline positions.

1.3 Past studies on shoreline mapping in India
Globally, the coastal researcher worldwide implies several shoreline proxies to define shoreline

position. In India, ISRO-Space Application Centre (SAC) has prepared shoreline change maps for
Central Water Commission (CWC) in the form of Atlas (1; 25000 scale). The major objective of this
activity is to prepare a digital shoreline change atlas using remote sensing satellite datasets for
the time period (1989-91 and 2004-06). This report gives an overview of erosion/accretion spots by
plotting two high water line and the coastal land use classification was obtained from land use /land
cover mapping work carried out at SAC earlier for these two different periods of datasets i.e. (1989-91
and 2004-06). However, these maps doesn't depict the temporal behaviour and non-linear changes
of shoreline, which is very essential for coastal management. Further, NCSCM has prepared
shoreline change maps for few coastal states. The shoreline changes maps were prepared by
considering the latest shoreline for year 2010 as a one time exercise in 1:50,000 scale.

The National Centre for Coastal Research (NCCR) has carried out a study on shoreline changes
along the mainland of India for the period of 1990-2016 using satellite datasets. This report,
summarizes the methods of analysis, interpretation of results, provides an information on shoreline
changes for the period of 1990 to 2016. Based one the rate of change results using 9 datasets, 526 maps
are prepared for entire Indian coast in 1:25000 scale. The state-wise maps, 9 states / 2 UT maps and 66
district level maps were prepared to represent detailed information. The Hotspot maps were
prepared for identifying the vulnerable coastal areas. In near future, the study can extended to map
the temporal behaviour of shoreline conditions, which is very essential for coastal management.

To improvise further, this report is an accompaniment to the summary of Atlas on shoreline
change assessment. This study aim is to provide a detailed interpretation of shoreline change results
for a period of 28 years. The results depicts long-term (1990 to 2018)and short-term (1990-2000, 2000-
2006, 2006-2012 & 2012-2018) shoreline change rated with different classes. The entire coast is mapped
in 1:25000 scale for 9 states/2 UT which is accounted 526 maps. In near future, for reliable and
accurate coastal management, beach morphology changes under extreme weather conditions, an
active microwave Synthetic Aperture Radar (SAR) remote sensing datasets can be a best complement
over optical remote sensing due to persistent cloud cover. Since SAR signal response has been proven
to be capable of imaging day/night weather even under extreme climatic conditions with respect to
land-sea interactions. This integration of optical and SAR remote sensing provides continuous
shoreline monitoring and mapping with different time-steps which could be useful for coastal
planners.

1.4 Shoreline proxies adopted for shoreline mapping at NCCR

• In 2013, IMAM has conducted a R&D study on shoreline changes using different proxies and
varying datasets and prepared a report on methodology for shoreline change mapping. In this report,

2



87

3



C1241301  Environment and CRZ Clearence for Development of Barge/Vessel Loading Facility for 4.9 MTPA at 
Honnavar, Uttara Kannada, Karnataka  
RP002 rev. 0  Final EIA/EMP Report  

Chapter 4 Anticipated Impacts and Mitigation Measures                                                                                . 
Page 4-6                                                                                                     

 
Figure 4-1: Shoreline change as per National Assessment of Shoreline Changes along Indian 
Coast, March 2022 
Assessment of Shoreline Evolution with Proposed Breakwaters  

Long shore sediment transport takes place when waves approach obliquely to the shore. 
This process of sediment transport is a cyclic process where river adds sediment to the coast 
which is transported by waves. The cycle of sediment transport by the waves to and from the 
coast is continuous which has aided in keeping the equilibrium of the coastline balanced over 
the geological times. Any change to the sediment transport cycle leads to imbalance to the 
prevailing shoreline dynamics. 

In the normal condition the shoreline undergoes oscillation due to wave and wave induced 
current. The predominant quantity of sediment transport along shore takes place within the 
depth of closure. Coastal structure similar to groyne or a breakwater connected to the land 
when introduced into the sea obstructs the sediment transport resulting in accretion / erosion 
of sediment.  

The proposed development consists of two breakwaters designated as northern (820 m) 
breakwater and southern (865 m) breakwater extending into the sea to a water depth of (-) 
5.0 m respectively. The approach channel will be dredged to (-) 10 m CD. The Channel will 
be aligned in Southwest direction.  

Shoreline Change Modelling: 

Shoreline change simulations have been carriedout by considering the two scenarios:  

• Scenario I: With breakwaters and without shore protection on the northern side of inlet  

381

4



            

              

भारतभारत सरकारसरकार
GOVERNMENT OF INDIA

पया	वरणपया	वरण, वनवन एवंएवं जलवायुजलवायु प�रवत	नप�रवत	न मं�ालयमं�ालय
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE

CHANGE

�े�ीय�े�ीय काया	लयकाया	लय, , REGIONAL OFFICE

Kendriya Sadan, IVth Floor,  E& F Wings, 17
th

 Main

Road,IInd Block, Koramangala, Bangalore – 560

034.Tel.No.080-25635902, E.Mail: rosz.bng-mef@nic.in

               

 

BY SPEED POST

F.No.4-KRB1275/2021-BAN/ 

Dated the  April, 2025

To 

  The Additional Chief Secretary to Government of Karnataka,

  Forest, Ecology & Environment Department,

  M.S.Building, Dr.Ambedkar Veedhi,

  Bangalore – 560 001.

 

Sub: Diversion of 0.76 ha. of forest land in F.Sy.No 233 and 237 of Kasarkod

village, Manki Hobli, Honnavar Taluk, Uttara Kannada District (Honnavara Forest

Division) for Approach Road from NH 66 to Kasarkod side of Honnavar Port in

favour of the Assistant Executive Engineer, Port & Inland Water Transport

Department, Port Sub Division, Honnavara -reg.

 

Sir,

    Please refer to the State Government’s letter No. FEE 90 FLL 2020 (e) dated

05/01/2021 and 06/01/2022 seeking prior approval of the Central Government

under Section 2 of the Forest (Conservation) Act, 1980 for the above project. The

in-principle (Stage-I) approval for the project was accorded by the Central

Government vide letter dated 20/01/2022. The State Government has reported

complete compliance with the conditions stipulated by the Central Government in

the in-principle approval through the online Parivesh portal on 19/02/2025.    

  After careful consideration of the proposal of the State Government, I am

directed to convey the Central Government’s final approval (Stage-II) under

Section 2(1) of Van (Sanrakshan Evam Samvardhan) Adhiniyam, 1980 for

diversion of 0.76 ha. of forest land in F.Sy.No 233 and 237 of Kasarkod village,

Manki Hobli, Honnavar Taluk, Uttara Kannada District (Honnavara Forest Division)

for Approach Road from NH 66 to Kasarkod side of Honnavar Port in favour of the

Assistant Executive Engineer, Port & Inland Water Transport Department, Port Sub

Division, Honnavara, subject to the following conditions:-

1. The legal status of the diverted forest land shall remain unchanged.

2. Compensatory Afforestation (i.e., Planting of ten times the number of trees to

be) shall be carried out on land identified by the State Forest Department, i.e

in F.Sy. No. 33 of  Bangane Village, Kumata Taluk, Uttara Kannda District,

within 2 years from the grant of final approval at the cost of the user agency.

3. The additional amount of the Net Present Value (NPV) of the diverted forest

land, if any, becoming due after revision of the same by the Hon’ble Supreme

Court of India in the future, shall be charged by the State Government from
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User Agency, and the same shall be transferred to the designated CAMPA

Account

4. The Wildlife Mitigation Plan, as approved by the PCCF, Wildlife, and Chief

Wildlife Warden, shall be implemented at the cost of the User Agency.

5. Tree felling shall be restricted to the barest minimum possible and under the

confirmation and overall supervision of the local forest officials.

6. The period of diversion under this approval shall be co-terminus with the

period of lease to be granted in favour of the user agency or the project life,

whichever is less.

7. The total forest area utilized for the project shall not exceed 0.76 ha. 

8.  No labour camp shall be established on the forest land.

9.   No additional or new path will be constructed inside the forest area for the

transportation of construction materials for the execution of the project work.

10. The forest land shall not be used for any purpose other than that specified in

the project proposal.

11. The forest land proposed to be diverted shall under no

circumstances be transferred to any other agency, department or person

without prior approval of the Central Government.

12. No damage to the flora and fauna of the adjoining area shall be caused.

13. The layout plan of the proposal shall not be changed without the prior

approval of the Central Government.

14. The concerne d Divisional Forest Office will monitor and

take necessary mitigative measures to ensure that there is no adverse impact

on the forests in the surrounding areas.

15. The User Agency shall submit the annual self-compliance report in respect of

the above-stated conditions to the State Government and Regional Office,

Bangalore by the end of March every year. 

16. The State Govt. shall ensure complete compliance with FRA 2006 as per rule

11 (7) of Van (Sanrakshan Evam Samvardhan) Rules 2023.

17. The user agency shall comply with all the provisions of all Acts, Rules,

Regulations, Guidelines, Hon’ble Court Order (s) and NGT Order (s)

pertaining to this project, if any, for the time being in force, as applicable to

the project.

18. Violation of any of these conditions will amount to a violation of Van

(Sanrakshan Evam Samvardhan) Adhiniyam, 1980, and action will be taken

as prescribed under the Act, Rules, and Guidelines relevant.

 

Yours faithfully,

 

(Praneetha Paul)

Deputy Inspector General of Forests (Central)

Copy to:-

1. The Chief Executive Officer, National Compensatory Afforestation Fund

Management and Planning Authority, Ministry of Environment Forests &

Climate Change, 3rd Floor (Front Portion), Supreme Court Metro Station

Building (Line-3), New Delhi-110 001

2. The Inspector General of Forests (ROHQ Division), Govt. of India, Ministry of

Environment, Forests and Climate Change, Indira Paryavaran Bhavan, Agni
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Wing, Aliganj, Jor Bagh Road, New Delhi – 110 003.

3. The Principal Chief Conservator of Forests (HoFF), Forests Department,

Govt. of Karnataka, Aranya Bhavan, 18
th

 Cross, Malleswaram, Bengaluru –

560 003.

4. The Principal Chief Conservator of Forests (VSESA) /Nodal Officer (VSESA),

Office of the Principal Chief Conservator of Forests, Forests Department,

Govt. of Karnataka, Aranya Bhavan, 18
th

 Cross, Malleswaram, Bengaluru –

560 003.

5. T h e Assistant Executive Engineer, Port & Inland Water Transport

Department, Port Sub Division, Honnavara, Uttara Kannada -581 334.

6.  Guard file.
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Figure 7.9: Shoreline changes along Sharavathi Estuary, Uttara Kannada 
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         Figure 9: Shoreline changes along Sharavathi Estuary, Uttara Kannada 
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PROJECT STANDARD TOR POINT – 10: 
Submit the status of shore line change at the project site

q As per the NCSCM report on shoreline 
Management Plan, September 2024 the 
proposed project is in low Erosion  & 
Moderate Accretion 
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